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in pursuance of clause .(3) of Article 348 of the Constitution of India, the following
translation in English of the Maharashira Appropriation (Fourth Excess Expenditure) Act,
2011(Mah. Act No. XXXVII! of 2011), is hereby published under the authority of the Goverror.

By order and in the name of the Governor of Maharashira,

H. B. PATEL, .
Secretary to- Government,
t.aw and Judiciary Department.

MAMARASHTRA ACT No. XXXVIII of 2011.

(First published, after having received the assent of the
Governor in the - “Maharashtra Government Gazette”, on the
. © 22nd December 2011)

An Act to provide for the autherisation of appropriation of moneys
out of the Consolidated Fund of the State to meet the amounts spent
on certain services during the financial year ended on the thirty-
first day of March 2006, in excess of the amouunts granted for those
services and for that year. .

WHEREAS by virtue of article 204 of the Constitution of India,
read with article 205 thereof, it is necessdry to provide for the
passing of an Appropriation Act for the authorisation of appropriation
of moneys out of the Consolidated Fund of the State to meet the
amounts gpent on certain services during the financial year ended
on the thirty-first day of March 2006, in excéss of the amounts
granted for those services and for that wvear; it is hereby enacted
in the Sixty-second Year of the Republic of India as follows:—

1. This Act may be called the Maharashtra Appropriation Sherttitle.

(Fourth Excess Expendltum) Act, 2011.
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.- Issue of Rs, -

'5,55,32,45,607
““out of the
Consolidated
Fund of the
State to
meet certain
ex0ess
expenditure
_for the year
2005-2006.

‘ Appropriation.
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2. From and out of the Consolidated Fund of the State, the
sums specified in column (4) of the Schedule hereto annexed
amounting in aggregate to the sum of five hundred fifty five crores,
thirty two lakhs, forty five thousand and six hundred seven rupees
shall be -deemed to have been authorised to be paid and applied
to meet the amount spent for defraying the several charges in
respect of the services and purposes specified in column (2) of
the Schedule during the financial year ended on the 31st day of
March 2006, in excess of the amounts granted for those services
and purposes for that financial year.

3. The sums deemed to have been authorised to be paid and
applied from and out of the Consolidated Fund of the State under
this Act shall be deemed to have been appropriated for the services
and purposes expressed in the Schedule in relation to the financial
yvear ended on the thirty-first day of March 2008. .

-




Tk SCHEDULE
- (See sections 2 and 3)

No. of

Sums not exceeding —
Grant or Services and Purposes Head of Account Voted by the Charged. on Total
Other 7 l ngislative . the Consolidated
Appropriation Assembly Funds
(1) - {2) {3) {4) -
A-EXPENDITURE ON REVENUE ACCOUNT Rs. Rs. Rs.
General Administration Department
, 2012, President/Vice-President/Governor/
A-1 Governor and Council of ‘ Adrpinistrator pf Union Territories. - 18,770 18,770
 Ministers. . .2013, Couneil of Ministers |
. 2205, Art and Culture,
2216, Housing. ] ]
"A-5  Social Services ! 2235, Social Security and Welfare. 39,06,868 39,06,868
. © 2250, Other Social Services.
I 2251, _Secretariat-Social Services.
Total-General Administration Department. 39,056,568 18,770 39,25,638
Home Department . . -
. 2014, Administration of Justice ‘
B-1 Police Administration 2065, Police ‘4 29,983,856 29,93,856
’ ‘2070, Other Administrative Services. - ) _ .
B-5  Jails. 2056,‘ ‘Jails. ' - 1,83,56,360 1,83,56,:3;60
29,93,856 - 2,13,50,216

. Total-Home Department.

1,83,66,360
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SCHEDULE-—contd.
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{4)

- Reveunue and Forests Department
C-3° Interest Payment. _ 2049, Interest Payment.'
2217, Urban Development.

2225, Welfare of Scheduled Castes,Scheduled
Tribes and GCther Backward Classes,

-5 Other Social Services " 2935, Social Security and Welfare
' | 2250, Other Social Services
_ { 2408, Forestry and Wild Life.
C-7 Forest : 2415, Agricultural Research and Education.

Rs.

10,10,743

Rs.
. 1,09,32,733

12,625

Rs.
1,09,32,733

13,45,805

12.625

Total-Revenue and Forests Department.

10,10,743

1,12,80,490

1,22,91,163

Agriculture Animal Husbandary,Dairy Development
and Fisheries Department,

D-2A Relief on Account 'of Natural 2245, _Relief on Account of Natural Calamities
Calamities. '
. 2401, Crop Husban&ry ' o
D-3 Agriculture Services ! 2402, Soil and Water Conservation

. ‘ S . 2415, s Agricultural Research and Education

' 2,10,56,422

6,78,23,166

1,25,618 -

2,10,56,422

6,79,48,784

Total-Agriculture,Animal Husbandary,Dairy Development
: and Fisheries Department.

4,88,79,588

1,25,618

8,90,05,206

Urban Devélopment Department
© 2230, Labour and Employment. |,
; 2235, Social Security and Welfare

F-3 Secretariat and Other Social - 2251, Secretariat-Social Services
Services :
" 3475, Other General Economic Services

4,96,86,988

.4,96,86,088

TotaI-Urbgn Development Department.

4,96,86,988

. 4,96,66,988
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" Water Resources Department
T 2402, Soil and Water Conservatioh
2701, Major and Medium Irrigation
2702, Minor Irﬁgétion

Irrigation, Power and Other . 2705, Command Area Development
Economic Services
1

2711, Flood Control and Drainage
i 2801, Power
: 3402, Space Researach’

e

Total-Water Resources Department.

. i
Industries,Energy and Labour Department
Soeial Security and Welfare. 2235, Social Security and Welfare
© 7 2801, Power

<

Energy ‘ . - 2810, Non-Convenfional Sources of Energy

20,36,373 20,26,373
20,36,373 20,36,373
83,852 83,852

4,40,08.07,692

'4,40,08,07,992

" Total-Industries, Energy and Labour Department.

4,40,08,91,844

4,40,08,01,844

Rural Development and Water Conservation Department

Interest Payment. 2049, -Interest Payment 51,03,75,721 51,03,75,721 E
District Administration. 2053, District Adminiétrat_ion 20,64,45,398 ‘ 20,54,45,398
Secretariat-Economic Services 3451, Secretariat-Economic Services ' 2,702 2,702
Total-Rural Development and Water Conservation 20,54,48,100 1 51,03,75,721 71,68,23,821
' ' Department., o

Food,Civil Supplies and Consumer Protection Department

‘ _} 3451‘, Secretariat-Economic Services ’ _
. Secretariat-Economic Services L» 3475, Other General Fconomic Sewices‘ 35,40,120 35,40,120
Total-Food,Ci\fil Supplies and bonsu‘mer Protection Department. 35,490,120 - 35,40,120
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ScHEDULE—conid.
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| : - - . E C Rs. - . Rs. | ' ' Rs.
Planning Department '
(-2 Social Security and Welfare. 2235, Social Security and Welfare - -1,83,515 . 1,83,515
(-4 Other Rural Déveldpment 2515, Other Rural Development ngrammés . 50,083,773 . .50,03,773
«  Programmes. 7 _ l
(-7 Secretariat-Economic Services. 3451, Secretariat-Economic Services 15,35,82,852 ) . 15,35,82,852
i Total-Planning Department ' 15,87,70,f40 - - . 15.87,70,140
Housing Department , ‘
Q-1 Interest Payment. " 2049, Interest Payment ‘ 3,59.94.848 - 2,59.64,848
Q-2 - Other Administrative Services. 2070,: Other Administrative Services 2,19,985 ’ ‘ 2,19,985

- ' . . Total-Housing Department. I 2,19,985 3,59,94,848 , 3,6'2,14,833

.Medical Education and Drugs Department

S8-1  Medical and Public Health. 2210, Medical aﬁd Public Health 2.,45.600 2,45 600

Total-Medical Education and Drogs Department R 2,45,800 2,45,600

Tribal Development Department

T-1 Interest Payment. : 2049, Interest Payment : . 1,06,255 ' 1,06,2565
T-4  Secretariat-Social Services. 2251, Secretariat-Social Services i 17,464 L 17,464
Total-Tribal Development Department 17,464 1,06,255 1,23.719

Environment Department

U-1 Interest Payment. . 2049, Interest Payment . ' 52,31,295 52,31,295

Total-Environment Department ‘ . ' 52,31.295 52,531,205
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Higher and Technical Education Department
W4 . Artand Culture/Labourand | 2205, Art and Culture

Employment x 2230, Labour and Employment
}I‘otal-Higher and Technical Education Depamnenf
Water Supply and Sanitétion Department.
Y4 . Minor Irrigation. o 9702, MinorIrrigation
. Tdtal-Water Supply and Sanitation Depaﬁment_
'I‘lot_a:I-A-Expénditure on Revenue Account
B-EXPENDITURE ON CAPITAL ACGOUNT

7 Urban Development Department
F-5 Capital Expenditure on 4217, Capital Outlay on Urban Development

Bocial Services. - 5475, Caplta‘ Outlay on Other General

Economic Services.

Total-Urban Development Department
Total-B-Expenditure on Capital Account

Grand Total-

..fl -

3,04,28,018 3,04,28,018
3,04,28.018 3,04,23,018
36,683,348 o 36,83,348
36,583,348 36,583,348
4,96,48,30 586 56,84,08 756 5,53,32,48,322
1999728 . 19997285

1.99.97 285 1,99.57,295

1,99,97,285 1,99,97,285

4,96,4%,39,566 58,84,06,041 5.55,32,45,607

DN BEHALF OF GOVERNMENT PRINTING, S’I‘ATIUVFRY AND PUBLICATION, PRINTED AND PUBLISHED BY SHRI PARSHURAM JAGANNATH GOSAV], PRINTED AT GOVERNMENT PRESS
CIVIL LINES, NAGPUR-d440 (01 AND PU'BLISIIED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND 'PUBLICATION 21-A, NETAJI ‘?UBHASH ROAD, CHARNI ROAD,
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